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duty o.n manufacturer& of copper at 
Ra. 3700 per M. T. for a period ot 
o:ne month from 1.10:s2. 

(iii) G.S.R. 590(E) published in 
Gazette of India dated the Stb Oc-tober. 
1982 together with an explanatory 
memo.randum exempting Cottoo Fabric 
printed on fixed tables by heated oil 
circulated by pump manually) from 
whole of duty of excise. 
[Placed iu Library. See No. LT-

5461 /82]. 

12.05 hrs. 

MESSAGE FROM RAJY A SABHA 

SECRETARY: Sir, I have to report th.! 
following message received from the Sec-
retary-General of Rajya Sabha:-

'l am directed to inform the Lok 
Sabha that the Rajya Sabha, at its sitting 

held today, the8lh October, 1982, adop-
ted the foUowiog motion in regat d to 
the presentation of the Re_porl of tile 
Joint Committee of the Houses on the 
Mental Health Bill, 1981 :-

"That the time appointed for presen-
tation of the Report of the Joint Com-
mittee of the Houses on the Mental 
Health Bill. 1981, be extended up lo 
the ]ast day of the first week of the 
Hundred and Twenty-fifth Session of 
the Rajya Sabha".' 

MR . SPEAKER: Nothing goes on re-
cord, whatever they say. 

( T 11termptiow, ) * 

MR. SPEAKER: Dr. Azmi. Calling at-
tention. He is not present. Sbri D . v · 
Desai. Sbri P. K. Kodiyan. Shri Kodiyan 
is also not there? 

(Interruptions)* 

MR. SPEAKER : Shri Rajesh Kumar 
Singh. 

(/ nterruprions) * 

•Not rtc.orded. 

Currency notn from Bank (CA) 
MR. SPEAKER: Nothing IJ()t!!I DD re; 

cord what.ever ta}' say. 
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SHRI RAJESH KUMAR SINGH tFir<r 
zabad): I call the. attention of the Min.tster 
...... (/ nterruptions ) 

CALLING ATJ ENTlON TO MATT~ 
OF URGENT PUBLIC IMPORTANCE 
R~PORTED J\ACllT IN :REMOVAL OF SOlLED 
AND NON-ISSUABLE CURR.ENCY NOTES FROM 
c~s OP NATIONALISED BANl:S INCLUDING 
PUNJAB NATIONAL BANK: AND ACTION TAK.EN • 

DY GOVEllNMENT 

SH.RI RAJESH KUMAR SINGH (Fi-
rozabad): I call the attention of the Mi-
nister of Finance to the following matter of 
urgent public importance and request 1hat 
ha may make a statement thereon:-

·'The reported racket in removaJ of 
soiled and non-issuable currency notes 
from the chests of the nationalised banks 
including the Punjab National Bank 
and the action taken by the Govern· 
ment in the matter." 

(Interruptions) 


